
30 49 
;.... 

Death of BHADRA 31, 1886 (SAKA) School Children in30S0 
Kumool 

Mr. Speaker: I cannot say at thu. 
moment. I will think over it. 'I1his 
new development is there. That is 
what I am telling. 
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12.36 hrs. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

DEATH OF SOME SCHOOLCHILDREN AFTER 
TAKING CARE SUPPLIED MIDDAy MEAL9 

Sbri Yashpal SlDIh (Kairana): Sir, 
I call the attention ot the Minister 
of Education to the following matter 
of urgent public importance and I 
request that he may make a state-
ment thereon: 

"Reported death ot a number 
of school children in a village 
near Karnool alter allegedly hav· 
ing taken mid-day meals pre-
pared out of CARE supplies.". 
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Shri Bem Barua (Gauhatl): I sub-
mit that the Education Minister should 
make the statement and not the Health 
Minister. 

Mr. Speaker: The Education Minis-
ter is replying. 

Shri Bem BanIa: But it is addressed 
to the Health Minister. . . (lnteT-
ruptions). 

oShri S. M. Banerjee (Kanpur): 
During the Question Hour, it had been 
rejected by you and I request that 
they may also be allowed to put ques-
tions. 

Mr. Speaker: I will see to it. 

The MlDlster of Education (Shrl M. 
c. Charla): Mr. Speaker, Sir. . . . 
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8hr1 M. C. Cba&"1a: We must all 
deplore the tragic event that has taken 
place which has been reported 111. the 
papers, namely, the death ot 25 child-
ren. We have got in touch both with 
the State ot Alidlhra and with the 
CARE oftlce. 
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Mr. Speaku: Even before the 
answer is given, certainly I would re-
quest the hon. Minister t.o convey our 
condolences to those parents. We all 
feel very sorry that this tragic e,vent 
has happened. The whole country is 
certainly agitated aver it. 

Shrl M. C. Cbarla: All our sympa-
thies go to 1I1e pa.rents of these chil-
dren, between 5 and 10 years of age 
who have met with death under the 
tlJ:'agic circumsta:nce6. 

As I said we have got in tOuch with 
the State of Andhra and also the 
CARE office. The officer in charge of 
1lhis CARE programme in Andhra is 
in Hyderabad and he has rushed to 
the particular village to enquire into 
the matter. Now, the CARE mid-day 
meals programme is working in seve-
ral States; they have worked in the 
States of Kerala, Madras, Rajasthan, 
Andhra Pradesh, Mysore and Punjab. 
The CARE has an officler in eac!h one 
of the States and the scheme is that the 
S1ate Government pays two-thirds of 
the administrative cost and we pay 
one-third. I hope we will withhold 
our judgment as to what tlhe cause is 
till investigations had been made. I 
understand 1rom my hon. friend here 
that a similBll' incident took place in 
Madras sometime ago and it was found 
that it was not due to the commodities 
supplied by CARE but it was due to 
faulty dOOking. We do not know what 
the causes 1D'e. We are in touch with 
the' State Government and the CARE 
office and as soon as I have some more 
facts I will place tlhem before the 
House. 

Mr. Speaker: Should I bold it up for 
BOme days till the han. Minister is able 
to get some facts from that State? I 
should think that it should be held 
over until the hon. Minister gets the 
full fads; I am IIU1"e he, will try to 
collect 1Ihe full facts and inform the 
House. . 

Sbri M. C. Obarla: As IIOOIIl as I get 
them I shall come to the House and 
place them on the Table of the House. 

Kumool 
Sbrl BaDp: There is a repreaentoll-

tive of the United: Nations office' in 
Hyderabad who is in charge of this 
child welfare. Would it not be po&-
sible for the hon. Minister to ask him 
also to look into this matter and then 
submit a report? He is specially sta-
tioned there. 

Mr. Speaker: He will do everything. 

Sbrl Baara: That representative is 
independent of the State Government. 

Some Boa. Members rose--
Mr. 8peaker: I am afraid I will not 

be able to allow any more questions. 

Sbrl 8. M. Banerjee: I only want to 
invitl! !his kind attention to the report 
in the Times of India today which 
says: 

"The Times of India News Ser-
vice adds that CARE Administra-
tor, Mr. Dale Harrison, in a press 
statement tonight said 'it was im-
possible that the deaths of the- 25 
school children were after eating 
CARE tood.' ". 

Mr. Speaker: All of us have read 
that. 

Sbri S. M. Banerjee: He has made 
a sweeping statement that ''when such 
allegations have been made, they 
have been proved false." There should 
be a proper enquiry into the matter. 

Some Bon. Memben rose-

Mr. Speaker: The hon. Members 
should sit down, and unless I identi-
fy the Member, he aIhould not begin 
to speak. Shri DajL 

8brl DaJI (Indore): I anly want to 
know what precautions have been 
taken so that such incidents may not 
be repeated in future. Our anxiety II 
that a proper investigation should be 
made and adequate precalltions Ihould 
be taken to'_ that this bI not repeat-
ed. 

Mr. Speaker:' This mid-day meal is 
not ~ given to tibe chUcben any 
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further till we arrive at' some con- contaminated at the soun:e or whether 
elusions and find out the cause. whether it was contaminated there, at 

the spot---
8hrl M. C. Cha&'la: They have blso 

suspended the distribution Of CARE 
supplies of mid-day meals to schools 
throughout Andhra Pradesh. 
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Shrl Rem Barua: Such a deplorable 
incident took place in a schOOl in As-
sam also sometlme back, and an 
enquiry was held. When this ~nquiry 
is being held, may I request the hon. 
Minister to se_it has been reported 
in the press that the death of these 
children 0CII:UIlTed bedause of their 
eating the food prepared with pow-
dered milk supplied by CARE-.and 
find out whe1lher this CARE food WM 

Mr. Speaker: Order, order. Only if 
some Members want to make any sug-
gestion, whiclh .may help the enquiry, 
I will allow tlhat much. I am not going 
to allow any discussion on it. Shri 
Bagri. 

Shri P. V. Venkatasubbalab rose-

Mr. Speaker: When I have called 
one Member here. why should another 
hon. Member there rise? 
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Shrl P. Ve.katuabbalab: Unfortu-
nately this tragic event lhaS happened 
in my constituency. I would like to 
know this: 150 students are stin in 
danger and they have been admitted 
into the hospital. I would like to 
know from the hon. Minister-
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Mr. Speaker: I am not allowing 
questions. He should rather render 
help in < .. oming to the right conclusion. 
He should assist tlhe enquiry. 

Sbrl p. Venka .... bbalah: I would 
request the hon. Minister to get infor-
mation from the State Government as 
to what immediate medical arrange-
ments have been done to those chil-
dren who are still in great dangel'. 

Mr. Speaker: He will collect all this 
information. 

Shri Harf Vishnu Kamath (Hoshan-
gabad): Who is conducting the inquiry: 
whether it is a sort of roving enquiry, 
or whether any terms of reference 
have been gi'V'ell to the officer or ihe 
person who is to condud the enquiry? 
I would like to know. 

\ 

Sbrl M. C. Chacla: Every relevant 
enquiry will ·be made; every relevant 
information will be obtained, and all 
that will be placed before the House. 

Mr. Speaker: He has yet to get the 
information from the State. 

Shn-ti. Yashoda Reddy (Kurnool): 
May I know whether he has got any 
infonnation-thls happened in a small 
villag~ to tlhe difference in time, 
the time when this tTagedv OOC'Ilrred 
and the time when medical aid was 
given? 

Mr. Speaker: That is yet to be 
known. 
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RE: CALLING ATTENTION '1'0 MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE (Quel1l) 

Shri S. M. BaIl_j" (Kanpur): Sir, 
our Calling Attention Notice on the 
arrest of Bauhi Ghulam Mohammad 
has been rejected. We find that it is 
on tlhe Centre's advice which was given 
to the State Government that he was 
arrested, and-

Mr. Speaker: I am very sorry I have 
again and again to tell this hon. Mem-
ber that on<."'e I have rejected some 
notice, the question cannot be raised 
here. 

Shrl Hem Barua: Then how to raise 
it, Sir? 

Mr. speaker: He should write to me 
if !he is not prepared to come again. 
(Interruption). Order, order. 

Shrl S. M. Banerjee: It has become 
a story. 

Mr. Speaker: Whether it has become 
a story or not, I do not allow it. 

Shrl S. M. Banerjee: He has been 
arrested under the Centre's advice. 

Mr. Speaker: I would not allow it 
to be raised here. I cannot depart 
from the procedure. He can write to 
me immediately and I will certainly 
look into it. 

Sbrl 8. M. Baaerjee: I am going 
.away today, and sO-

Mr. Speaker: I have no powers to 
detain him if he is going away! (In-
te7'7'Uption) • 

,SIIri Hem Ba.rua: I beg to submit 
that, about the Calling AttentioD 
Notice in regaN to the arrest of 
Bakshi Ghulam Mohammad, we hear 
that he wu arrested under the Dm 
an therefore, it comes under the pur-
view of this Parliament-

Mr. Speaker: Order, order. What I 
Ibave said to Shrl Banerjee equally 


